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THE MIN1STER OF PARLIAMENTARY 
AFFAIRS, SPORTS AND WORKS AND 
HOUSING (SHRI BUT A SINGH) : (a) and 
(b) The DDA has reported that the uptodate 
physical progress of work of 192 Self Finan-
cing Scheme fiats is about 32%, which is 
behind the schedule. 

(c) The DDA has reported that the. 
main reasons for the slow progress of work 
are :-

(i) restricted supply of cement in 
the past; 

(ii) acute shortage of c.oarse sand ; 
and 

(iii) special efforts to comply with 
the observation made by the 
Chief Engineer (Quality Con-
tr01). Effort. are now being 
made to have the work comp-
leted at the earliest by speedy 
supply of m(l.teriaJ, in tensified 
supervision etc. 
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Utilisation of Irrigation Potential 

';:118 SHRI M.V. CHANDRASHE-

KHARA MURTHY: 

SHRI BHEEKHABHAI : 

Will the Minister of IRRIGATION be 

pleased to state: 

(a) whether State Governments have 

intimated the Union Government their 

agreement to take effective steps for increa-

sing the utilisation of irrigation potential and 

extend the coverage under field channels to 

1. 8 million hectares; 

(b) if ~o, whether State Governments 

will need more funds for the purpose; 

(c) if so, to what extent Union 

Government will meet the requirement of 

funds for the purpose; and 

(d) how many States have air' ady 

started implementing them? 

THE MINIST R OF STATE OF TH 
MINISTRY OF IRRIGATION (SHRI 

RAM NIWA MIRDHA): (a) to (d) Under 
the Command Area Development Programme, 

relatable to the approved Pla n outlay 'for 

] 98 3-84, the tat~ Governments have adop-

ted a target of (.;0vering 1.3 million h ctares 
by field channel. .  'tate Government wert! 

informed that u' Cl.:ntral grant of R  . 25 

crores could be made a\'ailable for construc-

tion beyond the target and they have expres-

sed readiness to take up an additional cove-

rage of 0 5 million hectares by field channels. 
For the Annual Plan target of 1.3 million 

hectare provi ions have been made by the 

States. Additional expenditure to the extent 

of Rs. 25 crores will be met by the entre 

on the basis of ad.ditional target actually 

fulfill· d by the States. The State have been 
made aware of this proposal of Central 

A:ssistam.:c for 1983-84 for con truction of 
field channels beyond their original targets. 

Whether they have started implementing this 

can be assessed after 8-10 months of the 

year have elapsed. 

Ex traction of Edible Oil 

*119. SHRJ H. N. BAHUGUNA 
Will the Minister of FOOD ANDCIV1L 

SUPPLIES be plea ed to state : 

(a) whether it is a fact that India has 
not so far developed technology for extrac-

tion of edible oil from rice bran thereby 

increasing our nced for imports of edible 
oil; 




